
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Friday,22nd November 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/5008/2020 ROUSHANARA BEGUM
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. A K DUTTA
Mr M U Ahmed

GA, ASSAM

2 WP(C)/2050/2022 NABARUP RURAL DEVELOPMENT
SOCIETY
            Versus
THE STATE OF ASSAM AND 8 ORS.

MR. A K SARMA
MR A GOHAIN
MR H J TAMULI
MR D KALITA

GA, ASSAM
SC, P H E

3 WP(C)/864/2023 BIDYA CHAKRAVORTY AND 23 ORS
            Versus
THE STATE OF ASSAM AND 10 ORS.

MR. D DAS SR. ADV
R SARMAH
MR H K NATH
MR. K MOHAMMED

SC, HIGHER EDU

WITH
I.A.(Civil)/2426/2024
in WP(C)/864/2023

BIDYA CHAKRAVORTY AND 13 ORS
            Versus
THE STATE OF ASSAM AND 10 ORS

MR. D DAS SR. ADV
R SARMAH
MR H K NATH
MR. K MOHAMMED

SC, SEC. EDU.

4 WP(C)/6033/2023 SUJIT KUMAR NAG
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. U N CHATTRY
MS A GOGOI
MR. O LASKAR

SC, SEC. EDU.
SC, FINANCE

5 WP(C)/6050/2023 BUDDHESWAR RABHA
            Versus
THE STATE OF ASSAM AND 8 ORS

MR S DAS
MR. R MAJUMDAR

SC, P AND R.D.
GA, ASSAM

6 WP(C)/6622/2023 ANIL CHANDRA KALITA AND 2 ORS.
            Versus
THE STATE OF ASSAM AND 15 ORS

MR P KALITA
MRS S GOSWAMI

GA, ASSAM
MR. S P ROY (R-12, 13, 15,
16)
G UDDIN (r-5 to 9,11)
P ADHIKARI (r-5 to 9,11)
MR A K AZAD (r-5 to 9,11)
JYOTISH DAS (R-12, 13, 15,
16)
MS P DEY (R-12, 13, 15,
16)
MS. P AGARWALA (R-12,
13, 15, 16)
MS. V RAI (R-12, 13, 15,
16)
SC, REVENUE

7 WP(C)/3182/2024 NURUL AMIN PATHAN
            Versus
THE STATE OF ASSAM AND 5 ORS

MD. I HUSSAIN GA, ASSAM
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010159562020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010049292022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010018742023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010164852024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010228302023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010217992023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010255482023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010122432024


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 22/11/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
3) MS. K YADAV 21-10-2024 To 10-12-2024
4) MR. R L YADAV 21-10-2024 To 10-12-2024
5) MR S K KEJRIWAL 19-11-2024 To 29-11-2024
6) MS S KEJRIWAL 19-11-2024 To 29-11-2024
7) MR. S SUTRADHAR 11-11-2024 To 24-11-2024
8) MR A R BHUYAN 11-11-2024 To 29-11-2024
9) MR B K KAR 12-11-2024 To 23-11-2024
10) MS J CHAKRABORTY 12-11-2024 To 23-11-2024
11) MS B CHOUDHURY 13-11-2024 To 27-11-2024
12) MR. R K BHATRA 12-11-2024 To 24-11-2024
13) MR. R P SINGH 14-11-2024 To 06-12-2024
14) MR M Z AHMED 13-11-2024 To 24-11-2024
15) MR. S SARMA 19-11-2024 To 22-11-2024
16) MR. O P BHATI 17-11-2024 To 30-11-2024
17) MR. P P DAS 15-11-2024 To 25-11-2024
18) MR D C K HAZARIKA 19-11-2024 To 22-11-2024
19) MRS. A GAYAN 19-11-2024 To 22-11-2024
20) MR B P BORAH 20-11-2024 To 23-11-2024
21) MR. K P PATHAK 19-11-2024 To 26-11-2024
22) MR. R ISLAM 19-11-2024 To 30-11-2024
23) MR. K N CHOUDHURY 20-11-2024 To 24-11-2024
24) MR. S SHARMA 21-11-2024 To 22-11-2024
25) MR. A K PURKAYASTHA 21-11-2024 To 22-11-2024
26) MR. K MIRA 22-11-2024 To 25-11-2024
27) MR. D K CHOMAL 25-11-2024 To 30-11-2024
28) MR. N SARKAR 21-11-2024 To 27-11-2024
29) MD. I HUSSAIN 22-11-2024 To 20-12-2024
30) MR P SARMAH 22-11-2024 To 28-11-2024
31) MS. D GHOSH 25-11-2024 To 27-11-2024
32) MR. S. K. CHAKMA 22-11-2024 To 27-11-2024
33) MR I CHAKMA 22-11-2024 To 27-11-2024
34) MS S DAS 22-11-2024 To 02-12-2024
35) MR S SARMA 22-11-2024 To 15-02-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Friday,22nd November 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/7251/2017 SILCHANG GPSS LTD.
            Versus
THE STATE OF ASSAM and 7 ORS.

MR.B RAHMAN
MR.S CHOUDHURY

SC, FCSCA
GA, ASSAM
MRS. D L DEKA

2 WP(C)/781/2022 CHANDAN JYOTI DEKA
            Versus
THE ASSAM STATE COMMISSION FOR
WOMEN AND 2 ORS.

MR S BORTHAKUR
MR. D GOGOI
MR P H KONWAR

3 WP(C)/31/2023 RUPA DIHINGIA
            Versus
THE STATE OF ASSAM AND 9 ORS

MR. S BARMAN
MR R DAS

GA, ASSAM
SC, AG
SC, P H E

4 WP(C)/5269/2023 PRIYANKA PRASAD
            Versus
THE UNION OF INDIA AND 3 ORS

MR M A ISLAM
MR J I MONDAL

MS. B CHOWDHURY (R3)
MR. D J DAS (R-1)
DY.S.G.I.

5 WP(C)/6168/2023 MINAKUMARI GOGOI
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. B K DAS SC, ELEM. EDU
GA, ASSAM
MR. A DEKA (R-8)
MR N SARMA (R-8)
SC, SSA

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 22/11/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
3) MS. K YADAV 21-10-2024 To 10-12-2024
4) MR. R L YADAV 21-10-2024 To 10-12-2024
5) MR S K KEJRIWAL 19-11-2024 To 29-11-2024
6) MS S KEJRIWAL 19-11-2024 To 29-11-2024
7) MR. S SUTRADHAR 11-11-2024 To 24-11-2024
8) MR A R BHUYAN 11-11-2024 To 29-11-2024
9) MR B K KAR 12-11-2024 To 23-11-2024
10) MS J CHAKRABORTY 12-11-2024 To 23-11-2024
11) MS B CHOUDHURY 13-11-2024 To 27-11-2024
12) MR. R K BHATRA 12-11-2024 To 24-11-2024
13) MR. R P SINGH 14-11-2024 To 06-12-2024
14) MR M Z AHMED 13-11-2024 To 24-11-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010052112017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010018842022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010269292022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010201002023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010236292023


15) MR. S SARMA 19-11-2024 To 22-11-2024
16) MR. O P BHATI 17-11-2024 To 30-11-2024
17) MR. P P DAS 15-11-2024 To 25-11-2024
18) MR D C K HAZARIKA 19-11-2024 To 22-11-2024
19) MRS. A GAYAN 19-11-2024 To 22-11-2024
20) MR B P BORAH 20-11-2024 To 23-11-2024
21) MR. K P PATHAK 19-11-2024 To 26-11-2024
22) MR. R ISLAM 19-11-2024 To 30-11-2024
23) MR. K N CHOUDHURY 20-11-2024 To 24-11-2024
24) MR. S SHARMA 21-11-2024 To 22-11-2024
25) MR. A K PURKAYASTHA 21-11-2024 To 22-11-2024
26) MR. K MIRA 22-11-2024 To 25-11-2024
27) MR. D K CHOMAL 25-11-2024 To 30-11-2024
28) MR. N SARKAR 21-11-2024 To 27-11-2024
29) MD. I HUSSAIN 22-11-2024 To 20-12-2024
30) MR P SARMAH 22-11-2024 To 28-11-2024
31) MS. D GHOSH 25-11-2024 To 27-11-2024
32) MR. S. K. CHAKMA 22-11-2024 To 27-11-2024
33) MR I CHAKMA 22-11-2024 To 27-11-2024
34) MS S DAS 22-11-2024 To 02-12-2024
35) MR S SARMA 22-11-2024 To 15-02-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Friday,22nd November 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS
1 CRP/372/2016 KHAGENDRA NAMASUDRA

            Versus
XXXXXXX AND 3 ORS.

MR. M TALUKDAR
MS. D KALITA

MR. S DUTTA
MS C BORAH

2 WP(C)/4397/2018 MATIN UZ ZAMAN AND 4 ORS.
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. N BARUA
MR U SARMA

GA, ASSAM
MR P NAYAK
MS. M D BORAH, SC,WMD
SC, FINANCE DEPTT.

3 WP(C)/1400/2021 MUNINDRA KUMAR DEKA
            Versus
THE ASSAM URBAN WATER AND
SEWARAGE BOARD AND 8 ORS

MR. S KATAKI
MS. R DUTTA

GA, ASSAM
MR R M DAS (R-1,2)
MR. S P CHOUDHURY (R-1,2)

4 WP(C)/4226/2022 GAUTAM KUMAR BHATTACHARJYA
            Versus
THE STATE BANK OF INDIA AND 2 ORS

MR. B K BHATTACHARJEE
MS. P SAHA

MR. K K DEY (r-1)
MR V K BAROOAH (r-1)

5 Crl.A./415/2023 SURESH PEGU
            Versus
THE STATE OF ASSAM AND ANR.

MRS. K BARPUZARI
MR. A CHAMUAH
MS. P K DEVI

PP, ASSAM

WITH
I.A.(Crl.)/1103/2023
in Crl.A./415/2023

SURESH PEGU
            Versus
THE STATE OF ASSAM AND ANR.

MRS. K BARPUZARI
MR. A CHAMUAH
MS. P K DEVI

6 Crl.A./169/2024 ARJUN KOIRY
            Versus
THE STATE OF ASSAM AND ANR.

MS A DAS
MR. T DEURI
MRS. R S DEURI
MS. L WANGSA
MR. D S DEKA

PP, ASSAM

7 WP(C)/3434/2024 THE UNION OF INDIA AND 3 ORS.
            Versus
NAYANMANI DEKA AND 58 ORS

MR. B CHAKRAVARTY MR S CHOUDHURY( R-
9,14,16,18,19,23,32,34,44,22,49,46,20,45,,52,59,28,55,12,50,51,41,46,47)
MS R MEDHI( R-
9,14,16,18,19,23,32,34,44,22,49,46,20,45,,52,59,28,55,12,50,51,41,46,47)

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 22/11/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
3) MS. K YADAV 21-10-2024 To 10-12-2024
4) MR. R L YADAV 21-10-2024 To 10-12-2024
5) MR S K KEJRIWAL 19-11-2024 To 29-11-2024
6) MS S KEJRIWAL 19-11-2024 To 29-11-2024
7) MR. S SUTRADHAR 11-11-2024 To 24-11-2024
8) MR A R BHUYAN 11-11-2024 To 29-11-2024
9) MR B K KAR 12-11-2024 To 23-11-2024
10) MS J CHAKRABORTY 12-11-2024 To 23-11-2024
11) MS B CHOUDHURY 13-11-2024 To 27-11-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010119362016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010139002018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010036402021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010116252022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010250852023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010250862023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010022172024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010105322024


12) MR. R K BHATRA 12-11-2024 To 24-11-2024
13) MR. R P SINGH 14-11-2024 To 06-12-2024
14) MR M Z AHMED 13-11-2024 To 24-11-2024
15) MR. S SARMA 19-11-2024 To 22-11-2024
16) MR. O P BHATI 17-11-2024 To 30-11-2024
17) MR. P P DAS 15-11-2024 To 25-11-2024
18) MR D C K HAZARIKA 19-11-2024 To 22-11-2024
19) MRS. A GAYAN 19-11-2024 To 22-11-2024
20) MR B P BORAH 20-11-2024 To 23-11-2024
21) MR. K P PATHAK 19-11-2024 To 26-11-2024
22) MR. R ISLAM 19-11-2024 To 30-11-2024
23) MR. K N CHOUDHURY 20-11-2024 To 24-11-2024
24) MR. S SHARMA 21-11-2024 To 22-11-2024
25) MR. A K PURKAYASTHA 21-11-2024 To 22-11-2024
26) MR. K MIRA 22-11-2024 To 25-11-2024
27) MR. D K CHOMAL 25-11-2024 To 30-11-2024
28) MR. N SARKAR 21-11-2024 To 27-11-2024
29) MD. I HUSSAIN 22-11-2024 To 20-12-2024
30) MR P SARMAH 22-11-2024 To 28-11-2024
31) MS. D GHOSH 25-11-2024 To 27-11-2024
32) MR. S. K. CHAKMA 22-11-2024 To 27-11-2024
33) MR I CHAKMA 22-11-2024 To 27-11-2024
34) MS S DAS 22-11-2024 To 02-12-2024
35) MR S SARMA 22-11-2024 To 15-02-2025
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